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Steps to check oil erosion 

256. SHRI BAL* RAM     SINGH 
YADAVA: 

DR. JINENDRA    KUMAR 
JAIN: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether Government's atten 
tion has been drawn to the news item 
under the caption '5,000 mt. P.A. of 
soil being lost due to erosion' pub. 
lished in the 'Financial Express' dat 
ed the 12th December,     1990; 

(b) if so, whether it is also a fact that 
vast fertile land is becoming saline in 
several States because of non utilization 
of proper manure and for want of proper 
care; 

(c) if so, whether Government have 
taken any necessary action to check the 
same and also to retrieve the saline land; 
and 

(d) if so, what are the details 
thereof? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRICUL 
TURE AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
JAYANTILAL VIRCHANDBHAI 
SHAH):   (a)  Yes, Sir. 

(b) Factors* generally responsible for 
salinity in soils are:— 

(i)  indiscriminate use of    canal 
water; 

(ii) capillary rise from suboil bed of 
salts; 

(iii) weathering pl rocks and the 
salts brought    down from the up- 
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streams to the plains by river water 
and subsequent deposition alongwith 
the alluvial materials; 

(iv) salt impregnated sand blown 
by sea wind; 

(v) in-situ decomposition of soil 
material; 

(vi) ingress of sea water; and 
(Vii) climate, geology, topogra-

phy and hydrology either singly or 
in combination. 

(c) and (d) The action to check the 
soil erosion and salinity have been 
taken through State and Cen. trai 
Sector programmes. By the end of 7th 
Five Year Plan, an area of 34 million 
ha. has been treated including the 
saline lands by various soil and water 
conservation measures. 

 

 

Prices of essential commodities 
258. SHRI MURLIDHAR CHAN. 

DRAKANT BHANDARE; Will the 
Minister of FOOD AND CTVIL SUP-
PLIES be pleased to state: 

(a) what specific steps were taken 
by Government to contain the prices 
or various consumer goods the food, 
grains, pulses edible oils, spices, 
soaps, fuel and cloth; 

(b) what  were     the comparative 
prices of each Of these items during, 
each of the last three months and the 
comparative corresponding prices for 
the last year; and 

(c) the reasons for failure to curb 
and contain the prices? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI S AR WAR 
HUSSAIN); (a) The Government has 
accorded highest priority to check the 
rising trend in prices of essential 
commodities. Both long term and short 
term measures are being taken for the 
purpose. The measures taken broadly 
include steps to increase production of 
essential commodities, procurement 
and buffer stocking operations of 
foodgrains, strengthening of Public 
Distribution System (PDS) 
enforcement of the provisions of the 
Essential Commodi, ties Act and other 
regulatory measures, and augmenting 
domestic supplies through imports (e.g. 
edible oils, pulses and petroleum 
products etc.) so as to check any 
abnormal rise in the prices of essential 
commodities. 

(b) A statement showing the month 
end retail    prices of selected 

 

 

 

 


